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Demand for minimum wzge to plan-
* tation workers

4771, SHRI SAMAR MUKHERJEE:
Will the Minister of PARLIAMENTARY
AFFAIRS AND T.AROUR be pleased to
state:

(a) whether Government are aware that
the wage stracture [rom State to State and
etale to estate in plantations is different;
and .

(b if so, whether Government aie
considering the demand of the workers for
a common minimum wage all over [ndia ?

"UHE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI
RAVINDRA VARMA): (a) and (b}, The
State Governments are the “appropriate
Government” unacr the Minimum Wages
Actinrespect of plantations; in view of this
and in view of the fact that plantations
cover Tea, Coffee, Rubber, etc., and as
minimumraces of wagesarc fixed or revised
at different times in different states, the
minimum rates of wages are bound to be
different. There is a well developed system
for fixing wages in the Plantation Industry
in each area through collective bargaining;;
it is. therefore, felt that the advisability of
ctandardising wages in the plantation
indusiry is yet to be established.

Utilization of f: ing capacity
of Gavernment Mcdical Stores Depot—
Madras.

1772, SHRI A. MURDGESAN: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

fa) whether Government Medical Sto-
ris Depot, Maddras has got the requisite
facilities 1o manufacture glucose, saline,
ate.

her these {acilitics are

oncrete steps proposed to be

1 utilisation of capacity ?

raken to ma

THT MINISTER OF STATE INTHE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (SHRI JAGDAMBI
PRASAD YADAV): (a) No.

(b) and (c). Does not arise.
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Extensiun given to the Director of Al
India Ingtitute of Medical Sciences.

4773- SHRI DURGA CHAND: Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) whether the Director of All India
Institute of Melical Sciences was given
extension; and

(b) if so, when he was given extension
for what period and for what reasons ?

THE MINISTER OF STATE INTIIE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (SHRI JAGDAMBI
PRASAD YADAV): (a) and (b,. The ap-
pointment of the present Director was
renewed for a further period of five years
with effect from 27-8-19%4. The All Tndia
Tnstitute of Medical Sciences had, while
considering the case of the present Director
for appointment to this post for the first
time in 1969 clearly laid-down that this
tenure would be renewable for the second
term. On completion of the first term, the
matter was placed before the Institute,
wha decided to give second term to the
present Director, because the Institute
Body deeply appreciated his services and
the period of renewal was well within his
age of superannuation of sixty years.

Setting up of a Telecommunication
equipment factory in Madhya Pradesh

4774 SHRI SUKHENDRA SINGH:
Will the Minister of COMMUNICATIONS
be pleased 1o state:

(2) whether  the  Madhya Pradesh
Government have forwarded any proposal
to the Central Government for setting up a
telecommunication equipment factory in
Madhya Pradesh during the Five Year
Plan period;

{by if so, the details thereof; end

(c) the decision the Central Goverezent
have taken thereon 7

I'HE MINISTER OF STATE IN THE
MINISTRYOF COMMUNICAT IONS
‘SHRINARHAR] PRASAD SUKHDEO
SAT): (a) Yes, Sir.

(b} 'The Madi:va Pradesli Government
have offered fand free of cost and other
Infrastructural facilitics for the factory,

(c) The mtter is under cozxsi:ler.atiog
and a decision is likely to be taken in the
near future.





